IN THE NATIONAL COMPANY LAW TRIBUNAL: NEW DELHI

COURT-II

Item No. 205
(IB)-418(ND)18
IA/2919/2020, IA/2920/2020 & IA/3150/2020

IN THE MATTER OF:

M/s. Alloys & Metals (INDIA) Applicant/Petitioner
V/s.
M/s. Hindustan Paper Corporation Ltd. Respondent

Under Section: U/s 9 of IBC Code,2016
Order delivered on 26.08.2020

CORAM:

SHRI. CH. MOHD.SHARIEF TARIQ, SHRI. L.N. GUPTA,
HON’BLE MEMBER (J) HON’BLE MEMBER (T)
PRESENT:

Mr. Anand Verma, Advocate for R-6

Mr. Pranay Agarwal, Advocate for R-5

Mr. Vivek Sibal & Mr. Rahul Sharma, Advocate for Liquidator
Mr. Kuldeep Verma, Liquidator in person

ORDER

IA-2919/2020 & IA-2920/2020: The progress reports as submitted by the
Liquidator are taken on record subject to just exceptions.

Both the IAs stand closed.

IA-3150/2020: Liquidator is present. Mr. Anand Verma, Counsel for the
Respondent No. 6, submitted that in response to the advertisement made by
the Liquidator, they have submitted a Scheme on 29th June, 2020. The
Liquidator is directed to convene a Meeting of the Committee of Stake
Holders and place the Scheme for its consideration. The Liquidator is
directed to file the status report containing outcome of the Meeting on next
date of hearing. List the matter on 14th September, 2020.
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(L. N. 'GOPTA) (CH. MOHD.SHARIEF TARIQ)
MEMBER (T) MEMBER (J)
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